[RAJYA SABHA]

section (4) of Section 62 of the Indian Veterinary Council Act, 1984, a copy each (in
English and Hindi) of the following papers:-

(a) Annual Report and Accounts of the Veterinary Council of India, New Delhi, for
the year 2022-23, together with the Auditor's Report on the Accounts.

(b) Review by Government on the working of the above Council.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)

above.
[Placed in Library. See No. L.T. 520/18/24]

Report (2022-23) of MGNREGA, New Delhi and related papers
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(a) Annual Report of the Mahatma Gandhi National Rural Employment Guarantee
Act (MGNREGA), New Delhi, for the year 2022-23.

(b) Statement giving reasons for the delay in laying the papers mentioned (a)

above.
[Placed in Library. See No. L.T. 700/18/24]

Report of (2023-24) ICAR, New Delhi and related papers
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(a) Annual Report of the Indian Council of Agricultural Research (ICAR), New
Delhi, for the year 2023-24.

(b) Review by Government on the working of the above Council.

(c) Statement giving reasons for the delay in laying the papers mentioned at (a)
above.
[Placed in Library. See No. L.T. 330/18/24]

Notification of the Ministry of Railways

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAVNEET
SINGH): Sir, | lay on the Table, a copy (in English and Hindi) of Ministry of Railways
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